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Shri Ranga: It is rather strange tize
hon. Minister said that the depreci-
ation costs are supposed o be exclud-
ed from the caiculation of the cost of
production. Is that correci?

Shri ¢. Subramaniam: Cosls  oi
what?

Shri Ranga: These Durgapur, Bhilai
and Rourkela steel plants. In cal-
culating the cost of production, do we
not include depreciation in that? We
have to make provision for depreci-
ation costs.

Shri C. Subramaniam: | have given
only the actual  coxt of production.
The other things arc separately pro-
vided for.

Shri Ranya. It could corlamiy in-
clude depreciation alsn.

Shri S. M. Banerjec: Thc gencral
theory is that the more the production,
the less the cost of production. Ag the
production of i(hese plants Lias increas-
ed may I know the reasons why the
cost of production has not come down?”

Shri C. Subramaniam: The cost of
production has considerably gone
down. For example, in 1961-62, in
Rourkela, the cost was Rs. 308  as
against Rs, 260 now; in LD process,
as against Rs. 308 it has come down to
Rs. 228; in Bhilai it is Rs. 210 as
against Rs. 222; in Durgapur, it has
come down from Rs. 237 to Rs. 218.
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[(a) to (e). Yes, Sir. The Civil En-
gineering werk for the 4th blast fur-
nace has been maugurated. The erec-
tion of the furnace ig expected to be
completed in the {irst quarter of 196*
The furnace iz estimated ‘¢ cost about
Rs. 52 million and will have a capa-
city of 1500 tons per day.

(d) About 250 workers are likely to
be employed for the opcration of the
furnace.]
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Shri A. P. Sharma: The Deputy
Minister hag stated that zhout 250
workers will be employed.  May I
knov whether the local woikers will
be given preference in the matter of
recruitment?

The Minister of Steel and Heavy In--

dustries (Shri C. Subramanian): Pro-
perly qualified workers have got to be
emploved. If locally qualified workers
are avaiiable, they will be employed.

Shri Dinen  Bhattacharya: The
Deputy Minister has stated that about
250 werkers will be employ~d. May
I know whether any German per-
sonnel, that ds, skilleq workers, will
be employed there after ‘he inaugur-
ation of this blast furnace?

Shri C. Subramaniam: Already, we
have some Germany technicians there.
I do not think that we shall be empleoy-
ing further German technicians Ior
running the blast furnace.

Shri Basappa: May I know  the
special items of steel that are going
to be manufactured in this 2xpanded
project?

Shri C. Subramaniam: Thesc are all
flat products, but one extra item that
we shall be producing there is electric
steel.

Registration of Exporters

#553. Shri Subodh Hansda: Will the
Minister of International frade be
pleased to state:

(a) whether the proposal te register
the names of exporters has made any
headway; and

(b) if not, the reasons thercfor?

Tie Minister of International Trade
(Shri Manubbai Shah): () and (D).
Yes, Sir.  All Export Promotion Coun-
cils. Commodity Boards, Export Pro-
ne N Uidieers in Caleutta,  Bombay,
Madras and Cochine and 1he Director
General of Commercial  Intelligence
and Statistics 1egisier the name of ex-
porters for various purposes.
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Shri D. C. Sharma: A complaint is
made that sometimes bogus firms are
registered as exporters. May I know
what effort Government are making
to see to it that only good and genuine
firms are registered as exporters?

Shri Manubhai Shah: The facts are
very comp.ztoly asked for, and every
three mor.ihs there is an inspection of
the firms, and their export perform-
ance. If the hon. Member would see
the new forms which we have intro-
duced, which call for the returns etc.
periodically, he will see that we have
taken adequate steps in this matter.
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